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National Company Law Appellate Tribunal Launch NCLAT e-filing i Digital India
website :
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& Register © Help Center efiling.nclat.gov.in

What's New e-filing Website

USER LOGIN

=
342886 %

Forgot your password?
Unlock your account

ADDRESS:
2nd & 3rd Foor of Mahanagar
Doorsanchar Sadan, 9, CGO Complex,

Lodhi Road,
16748 11136 24534

New Delhi - 110003
Total Registered Total Advocate Total E-Filed Current Month

Users Registered Cases E-Filed Cases ' View '




Click on Register
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& Register @ Help Center

What's New e-filing Website

L

USER LOGIN

=

342886 %

Forgot your password?
Unlock your account

| ADDRESS:
2nd & 3rd Foor of Mahanagar
Doorsanchar Sadan, 9, CGO Complex,

Lodhi Road,
16748 11136 24534

New Delhi - 110003
Total Registered Total Advocate Total E-Filed

Current Month
Users

Registered Cases E-Filed Cases ? view ¥




Select the
relevant User

Type

User Register

Choose User Type

O Individual

O Advocate

O Chartered Accountant

) Company Secretary

C) Cost Accountant

_) Registrar of Companies

C) Regional Director

) Intervener/Impleader/Any Other

2 Income Tax/Other Central/State Govt
Agencies Representatives

' Any Other Tribunal/Court

User can create different

accounts of different user
type but login id should be
different




g EeAT fafe srdte sifaestor <
" . Fill the @ @ y Digital indhe
National Company Law Appellate Tribunal registration form e

Yany an™

e - filing User Registration ( as Advocate )

User representing Law/Professional Firm () Yes @ Ng
Any prior registration process is incomplete click here [ Yes
* i i &
Name Advocate Name Registration Registration Number/Enroll Address 1 Address
Number/Enrollment Number*
1% E * i *

Address 2 Address Land-mark Landmark State Salect State v
A A s O + 3 * _ . . .
City/District Select City ., Pin-code Pincode Login Id Login Id For Creation
Mobile Number* Mobile Number

E-mail Id* e-mail Id

Submit & Nex
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e - filing User Registration ( as Advocate )

User representing Law/Professional Firm () Ves @ No
Enter unique login
Any prior registration process is incomplete click here [ Yes id which will be
used as username to

Name*® Ajay Knmar Registration D/234/2020 Address 1* . -

- Number/Enrollment Number* B - Iogln on efllmg

website
Address 2% Sec 50 Land-mark* [ andmark State*
o e o . + A

City/District Select City . [Pin-code 110075 Login Id ajler13
Mobile Number®

E-mail Id*

Submit & Next

These contact details will be

used forall e-filing related

correspondence by NCLAT.

Authenticate the contact
details using OTP




National Company Law Appellate Tribunal
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n e - filing User Registration ( as Advocate )

User representing Law/Professional Firm () Yes @ No
Any prior registration process is incomplete click here [ Yes
- - = = *
Name Ajay Knmar Registration ] || D2342020 Address 1 Vasantr Vihar
. Number/Enrollment Number®
+* = *
Address 2 Sec 50 Land-mark [ andmark State Delhi -
e o . s - LT .
City/District Select City v Pin-code 110075 Login Td ajkrl2

Mobile Number® - |Ette:' OTP |

E-mail Id* I ||I|II II" I Ii II_ |Ette:' OTP |
=3 Submit & Next
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e - filing User Registration ( as Advocaie )

User representing Law/Professional Firm

Any prior registration process is incomplete click here

Name*

Address 2*

City/District*

Mohile Number®

E-mail Id*

Ajay Kumar
Sec 30

Select City

) Yes @ No
[ Yes
Registration ] || Di23472020
Number/Enrollment Numhber®
*

Land-mark I andmark
Pin-code® 110075

& Verificd

7 Verified

Address 1* Wazantr Vihar

*
State Delhi -
Login Id* ajlcr12

Clickon

Submit and

Next to
proceed



Upload ID Proof

e - filing User Registration { as Advocate)
Upload Section

Document Type* Certificate of Resistiatin ~  Document Number™ ND/123/2018

Select valid
document type

Click on Submit and
Next to create
account

Upload File* Choose File | Proof pdf

F

Submit & Next

Upload pdf

copy of the
document

This confirms

Login id and password
are sent to registered Tribunal
mobile number and

creation of
account. Clickon

‘ HOME ‘ CHANGE PASSWORD ‘ EDIT PRE Login to proceed

email id

e - filing User Registration ( as Advocate )
Welcome , You have been registered successfully.

Your Loginld and Password has been mailed to your registered mail id




Forgot Password and Unlock
Account



=  Enterusername
= Emailid registered
with efiling
= Enter Captcha
= Clickon Submit a

‘orgot Password

Clickonforgot
passwordto
Enter Your Username/Login ID reset
password

Enter Your Registered Email 1D

966572 O




Click on unlock youraccount
= Enterusername
= Registered email id with which account was
created
= Registered Mobile number with which
account was created
= Enter Captcha
Click on Submit

er your Username/login id
r Your Registered Email-Id

r Your Registered Mobile Number

er Captcha 327228 o




How to file an Appeal



How to File Appeal

= r

EH() § ) oreinae
Login and Click on ribunal Lo

Appellant/Petitioner HOME | CHANGE PASSWORD | EDITFROFILE | INCIDENTREFCRT | LOGOUT

0 Payment (Online) > 4 —r 5 E-Filed Cases > m

Corner

= Welcome: dksingh

@ Appellant/Petitioner Corner

> Filing N Click on Filing Act Wise Case Details Case Type Wise Case Details

and then click on

> Appeal o
Appeal ¢ Interlocutory Application, 2

» Compensation

Application Competition Appeal (AT), 1 —_

* Review Application
Companies Act 2013
» Restoration Application - Company Appeal{AT), 2

> Contempt Case o 05 ! L5 z 43 3 @ Interlocutory Application @ Competition Appeal(AT)
@ Company Appeal(AT)

* Interlocutory Application

* Document Upload

> Refiling Sections Wise Case Details
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National Company Law Appellate Tribunal SR

CHAMNGE PASSWORD EDIT PROFILE INCIDENT REPORT LOGOUT ‘

R

Add Agpellant Add Represer Select the Act under
which an Appeal has to

be filed in NCLAT. Based
onthis, Appeal filing
form will be displayed

-- Select Act —
Companies Act 2013
Competition Act 2002
IEC 2016

Save And Next




Appeal filed under Company Act 2013/ IBC 2016
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National Company Law Appellate Tribunal

»
| HOME

CHANGE PASSWORD | EDIT PROFILE | INCIDENT REPORT

unom|

] —

Section®

If Appeal is being filed under
Company Act 2013 or IBC
2016, provide details of

Foreach

impugned order,
provide details

M& . v NCLT case for which this
Case Type* Company Appeal(AT)(Iz2) o CaseTitle appealis being filed
NCLT Case Details :
NCLT Case Type* Company Petition IB « NCLT Case Number* 56
NCLT Bench National Company Law Tribunal, NewD || L Case ¥eg 2020
et DT VIS LYY LI 5 Cranmotat Provide count
works of impugned
Number of Impugned Orders* order Pe: Members name separated by semicolg

[y Presiding Judge

01-10-2020 | —-Select Judges— hd

Other l{emberzl

S {1 (SNeT (o [T o | (=i ant To File IA along with this
limitation period will be
calculated and verified
by registry accordingly

Select name of
presiding judge
and other

Select the
impugned order
type paid/unpaid

received by post member hames




Add multiple impugned orders

NULT CTase Details &

NCLT Case Type*® —Select Case Type — - NCLT Case Number*®

NCLT Bench* NCLT Case Yeg . .
- Select Bench - Click on ‘+" and add details of v
multiple impugned orders

R Enter number
. of impugned
Number of Impugned Orders orders Wote: Please enter Other Members name separated by semicolof]
_Select Copy-— | | OrderDate Presiding JudZ _Select Judges—— + | Other Members Other Members
[ Want To File IA along with this Appeal
Save And Next
e 2 ; WNote: Pleaze enter Other Members name separated,
Paid Copy | | 01-08-2020 Presiding Judge SHRIRAJESH DAYAI o |  Other Members n
[ Want To File IA along with this Appeal
a1 &= +*
Received by Post v | | 31-08-2020 R SHRIRAJESH DAYAI + | Other Members Ajay Kumar : TK Roy

Use delete
buttonto
remove any

After filling all details Save And Next
under basic details tab
click on Save and Next

order

to Proceed




Appeal filed under Competition Act 2002

7

National Company Law Appellate Tribunal R

HOME CHAMGE PASSWORD EDIT PROFILE INCIDENT REPORT LOGOUT

T e

BASIC DETATLS

For Appeals filed under

Reference No : - Competition Act 2002,
£ on® rovide CCl case details for
— Competition Act 2002 + | Section prov : o
which this appeal is being
* . .
Case Type Competiticn Appeal(AT) + Case Tite A e filed
Penalty OYes ®@Np
CCI Case Number® *  CCI Case Title*® u

Case No 34/2020 | Limited V§ Usion of India

"

Number of Impugned Orders* Note: Please enter Other Mermbers name separated by semicolon ().

)

—Zelect Copy--—- ~ Order Diate B =" --Select Judges—- - o Other Members n

] Want To File IA along with this Appeal

Afterfilling all details Save And Next

under basic details tab
click on Save and Next

to Proceed




To submit an IA ( for delayin filing ) with the Appeal

atonal Company Luw )
National Company Law Appellate Tribunal - e

F e EeE # s

Syny A

HOME CHAMGE PASSWORD EDIT PROFILE INCIDENT REPORT LOGOUT

T e

BASIC DETATLS

Reference No : -
Lz Competition Act 2002 v = Sec 53(B) v
* 3 *

Case Type Competition Appeal(AT) + CaseTitle P
Penalty OYes @ No O L2011 .

If anlA (for delay in filing ) will
CCT Case Number* Cane N0 349070 . be submitted to reglstw with

the Appeal, Select this box
Number of Impugned Orders* *
—Zelect Copy--—- ~ Order Diate B " -select Judges—--

Note: Please enter Other Members name separated by semicolon (;).

i = Presiding Judge _Select Tudoes-— . Other Members ther Members
After completing filing of Appeal goto Appellant Corner > Filing > i E— ]
Interlocutory Application and file the IA using 16 digit filing number & Want To File I4 along wih this Appel

generated for Appeal

Save And Next




Add Appellant Details

Tt S fafe ardier sifeastor

National Company Law Appellate Tribunal

Basic Details

Reference No : - 9910110057482020

Select Mode ® Company O Others
Company Name*

Address of Company*

State*

Pin-code*

Authorized Person/Director of Company*

_

Jaipur Mills Pvt Lid

Flot Wumber 43 | Sector 56 ,

Pajasthan

156000

Mr Raghvinder Singh

Mobile Number of Authorized Person/Company™

+ APPELLANT'S LIST

5n

Tk FEH WA # N

| HOME CHAMGE PASSWORD EDIT PROFILE INCIDENT REPORT

LOGOUT |

Under Appellant tab,
provide appellant details

AQO AppCiArl

CIN

: . : 5
Adarsh Nagar Nationality of Authorized Person
City/Distriet™

Pan Number of Authorized Person/Company

E-mail Id of Authorized Person/Company*

Next ©

112344367345612341234

Indian -
JATPUR hd
ENUPP360L

jills(@email com

9312886611|

After filling all details click

on Submit. The appellant’s

name will start appearing

in the list below
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' National Company Law Appellate Tribunal Under Respondent tab, e ”

i #
E PASSWORD EDIT PROFILE INCIDENT REPORT LOGOUT

provide respondent details

Add Respondent

Reference No : - 9010110057482020
Select Mode ® Company O Others O NA
Company Name* Handicraft Werks CIN CIN
Authorized Person/Director of Company™® Mr. GE Singh Address Of Company™® Sector 45, Plot number T8, Vatika City |
Nationality of Authorized Person® Indian w | State* Eajasthan w
City/District™ JATPUE. w | Pin-code® 110044
Pan Number Authorized Person/Company Pan Number Mobile Number Authorized Person/Company =~ 9312836611
E-mail Id Authorized Person/Company* hworks|@gmail com

After filling all details click

on Submit. The

Respondent’s name will
start appearingin the list

+ RESPONDENT'S LIST

below
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D, National Company Law Appellate Tribunal

Add Appellant Add Respondent

Reference No : - 9910110057482020
A

Under Representative tab,
provide Representative
details

Add Representative | Upload Docnment

Add Representative

-
Select Appellant *

‘ Select Appellant

v | Representative®

Select Appellant
Jatpur Mills Pvt Ltd

I + ADVOCATE'S LIST

Select Representative

After filling all details click on
Submit. The representative’s
name will start appearingin the
list below
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National Company Law Appellate Tribunal

Under Upload Document
tab, uploadall case related
documents

Add Appellant Add Respondent Add Reprezentative Upload Docnment

Eeference No : - 2910110057482020

Document Filed By*

Select file*

+ UPLOADED DOCUMENT'S LIST

Attention ! (Mandatory Points)

1. Only pdf file(s) can be uploaded.
2. File for upleading should be scanned in grey scale with 300 DPL

3. No of pages in each uploaded file should not be greater than 300 pages.

4. Spht scanned file(s) in different volumes for uploading,if single file size is greater than 50

Add Document

Appellant w Document Type* -- Document Type — w
-- Document Type --
No file chosen Number of pages* Appeal
Affidaits
Impugned Order
Annexure

Board Resolution
Afte ru p| 0a d | ng A akalma.ma.':l.uﬂmnzahnn Letter WMOA
Proof-of-Service

a” documents ) Caveat Clearance

clickon Submit Payment Receipt

Follow these

5. Physical file submitted and online file submitted should be identical in volumes and guide“nes when
mumber of pages.

uploading
documents
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| HOME | CHAMGE PASEWORD | EDIT PROFILE | INCIDENT REPORT

Add Respondent Add Reprezentative Upload Document

LOGOUT |

Final Preview

O Back
1Rna:l‘nezmclln‘: No: - 9910110057482020

EDUEII[IIE[II Filed By*

" Select file*

+ UPLOADED DOCUMENT'S LIST

S.No. Document Filed By.
1 Appellant
2 Appellant
3 Appellant
4 Appellant
5 Appellant
6 Appellant
7 Appellant

Add Document

Document Uploaded successfully

Document Filed By

Choose File | Mo file chosen

No. of Pages. Docup’ ... 1¥pe
Appeal
Appeal
Proof-of-Service
Impugned Order
Impugned Order
Caveat Clearance

Payment Receipt

Document Type®

All uploaded documents
appearin the list here

s U

Docoment Name
Appeal Voll.pdf
Appeal Vol2_pdf
Proof of Service. pdf

Paid Copy.pdf
Unpaid Copy.pdf
Caveat.pdf

Bharatkosh Payment Receipt.pdf

Next ©

-- Document Type - L

Click on Add Index
to add index in the
uploaded
documents

No Of Page

Actio

.




Add Index in uploaded documents

Index the pages and click
on Submit
Enter number of

TOC pagesin

appeal file being
uploaded Add Index

Add Index forevery

No Of TOC(Table Of Contents) Page : section separately
' with respective case

number

| Enter Index Title... | 51 Enter Page to... Add More Index

Bemove Fields

Appeal Sumamry 1 10
| 50 Bemove Fields

o [

Declaration 11




Add Appellant Add Respondent Add Representative Upload Document in- Review all details entered

indifferent tabs and Click
Reference No : - 9910110057482020 on Next and proceed

PREVIEW AND CONFIRM FOR FINAL SUBMISSION

MNCLAT Location Mew Delhi NCLAT Case Type Company Appeal{AT)(Ins)
NCLAT Case Title Jaipur Mills Pyt Ltd Vs. Handicraft

Works
! Sec 61

NCLT Case Details

Maticnal Company Law Tribunal,

NCLT Bench New Delhi Bench NCLT Case Number 36
NCLT Case Year 2020 NCLT Case Title Jaipur Mills Pvt LTD Vs Handicraft works
NCLT Case Tvpe Company Petition TB

Order Copy/Date & Judges Details

+ ADVOCATE'S LIST

1 Jaipur Mills Pt Lid AQ Khan

o = D




Add Payment Details
= |f paymentis done online on BharatKosh enter transaction details on payment page

Total amount
paid on

.. : : : BharatKosh
Basic Details transaction ID ge nerated Add Reprezentative Upload Docnment

for each successful
transaction

Enter unique BharatKosh

~

Transaction Id.*

Amount Rs.* Amount Rs. Enter BharatKosh

transaction
Transaction Date & Time* dd/mm/vyyy -1 -- | Transaction Ref No* Transaction Ref No
reference number

Payment Description Payment Description Payment Reazon Payment Reazon

| e |

Click on Save and
Continue to proceed

= |f paymentis done offline through Demand Draft enter DD details on payment page

Basic Details Add Appellant 4d Representative Upload Docnment Final Preview
- - Enter DD = - Enter DD Amount
P

number

Transaction Id.* Amount Es.* Amount Bs.

Transaction Date & Time* dd/mm/vyyy -—-1- -- | Transaction Ref No* Transaction Ref No Enter DD

number
Payment Description v gcripti Payment Reason Payment Reason

Enter bank and I : Click on Save and

branch name Continue to proceed




Ve L%’E National Company Law Appellate Tribuna

?Q,, & \‘FQ Your Case 1s Successfully filed !

Case Title : Jaipur Mills Pvt Ltd Vs, Handicraft Works
Casze Type : Company Appeal(AT)(Ins)

Act: IBC 2016

Appellant Name : Jaipur Mills Pvt Ltd

Filing No : ! 9010110703605 2020 I

Date of Filing : 28-10-2020

Transaction Id : 1108160000275

Amount : 12321654

*e-filing will be complete only after Successful Pavment on Bharatkosh and Verification of Receipt by N

Notification of Submission of Appeal/Application at NCLAT (New Delhi)

e-filing@
To:

Case vide Diary No : 9910110036072020 has been filed before NCLAT (New Delhi) titled : GVK Infra Ws. Magnum Infra

Receiptis generated
after successful
efilingand unique 16
digit efiling number
is displayed

Email/SMSis sent

to

both appellant and
respondent regarding

the efiling

INCLAT e-filing

To:

A Case has been filed against you with Dairy number : 9910110036082020 at NCLAT {New Delhi). For filing any document/reply in the case use this Security Code for searching the case in portal is : 20201029163208873 and URL
is #

Thu, Oct 29, 2020 at 4:33 PM




My Account
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National Company Law Appellate Tribunal

HOME

CHANGE PASSWOR

Welcome: pksingh

Appellant/Petitioner Corner

Respondent Corner

My Account

> My Cases (B

» Appeal

» Interlocutory Application

» Compensation

Application

* Review Application

* Restoration Application

9910110057482020 Company Appeal(AT)  Jaipur Mills Pyt Handicraft Works 2020-10-28

(tas) Ltd

Rﬂp-hnt
Reference No NI-I

COMPLETED

The efiled appeal
details can be
viewed in My

Account

9910110036052020
Completed




How to file a
Review/Restoration/Compensation
Application / Contempt Case



How to File Contempt Case/Review/Restoration/Compensation Application

v my e ot W

AT HraAt fafa st
National Compan

Clickon
Appellant/Petitioner
HOME CHANGE PASSWORD EDIT PROFILE INCIDENT REPORT LOGOUT

corner > Click on

& Welcome: pksingh Filing
> rayment {Online) » 161 Payment (Offline) > 167 E-Filed Cases » 6 1A-Filed »

@ Appellant/Petitioner Corner

h-‘.. -‘h

> Filing & Act Wise Case Details Case Type Wise Case Details

Restoration Application, & - e4

A 1
S Select the case type Compensation Application, &

P wish to file Interlocutory Application, 45 —

Compensation

Application
" Company Appeal(AT), 43

ag 3 "_-'.
Competition AppeallAT), 28 " Company Appeal(AT){Ins), 15

Review Application

competition Act 2002 [
Restoration Application act i icati eview icati
pp Companies Act 2013 _ @ Restoration Application @ Review Application
@ Contempt Case(AT) @ Compensation Application
0 10 20 30 40 50 50 70 @ Interlocutory Application @ Competition Appeal(AT)

Contempt Case
@ Company Appeal(AT)(ins) @ Company Appeal(AT)

Interlocutory Application

» Document Upload
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| HOME | CHAMGE PASSWORS

BASIC DETATLS

Reference No : -

Case Type/Nature*

Select Case Type*

Case Year
Enter case
year as per

the case

number of
main case

Subject*®

Case Title

Add Appellant

Restoration Application
Company Appeal(AT)

2020

Company Appeal(AT) 172020
For Bestoration Of Appeal

*# il be auto filled later

RCIDENT REPORT

LOGOUT |

Enter NCLAT case
number in which this
applicationis being
filed

Select the NCLAT
main case type in
which this
applicationis being
filed

Upload Document

Click on Search

- Rm &
P s Remarks if|any can be entered

Save And Next




e = = =

Managed bookmarks @ NGTCIS @ Themewagon Live...

efiling.nclat.govin says } Public P efiling If meta data details

g Case Data not found. Backlog data entry needs to be done. However are notin the

you may proceed by Entring Details System th|$ message
National Company Law Appella is displayed, click on

AT e

PASSWORD

b Ok and proceed

Add Appellant Add Respondent Add Representative Upload Document Final Preview

BASIC DETAILS

Reference No : -

Case Type/Nature* Review Application

Select Case Type®

Company Appeal(AT)

Case Year 2010 g ?@ﬂmﬁﬁﬂﬁﬁm

loa a2 National Company Law Appellate Tribunal

‘ HOME CHANGE PASSW(Q

Add Appellant Add Respondent Add Representative

Upload Document

Subject*
BASIC DETAILS

-- Select Subject -

Reference No : -
Case Type/Nature* Review Application
. Select Case Type* L . Case Number™
If meta data details Company Appeall D) ”
are there in the Case Year 2020 w
system, the number

gets added in this
field

I Company Appeal({AT)/1/2020 I

-- Select Subject - hd
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National Company Law Appellate Tribunal

| HOME CHAMGE PASSWORD EDIT PROFILE INCIDENT REPORT

LOGOUT |

Add Appellant details

Next ©

Reference No : - 9910110057522020

Select Mode ® Company O Others

R GK Infra PVTLTD e CIN

Address of Company* address Nationality of Anthorized Person® Others w
State® Ofherz - City/District™ OTHERS w
Pin_code Pin_code Pan Number of Authorized Person/Company Pan Number

Authorized Person/Director of Company® Mr AK Sinha E-mail Id of Authorized Person/Company™ a@a.com

Mohile Number of Anthorized Person/Company™ | 0654432589 |

| Submit




Add Respondent

Add Respondent details and click on Payment
Submit

Next ©
Reference No : - 9910110057522020 ERespondent added successfully
Select Mode ® Company O Others O NA
Company Name™* Company Name CIN CIM
Authorized Person/Director of Company™ Authorized Perzon Address Of Company™ Address
Nationality of Authorized Person® Indian w | State® Select State A
City/District™ Select City/District +  Pin-code*® Pin-code
Pan Number Authorized Person/Company Pan Mumber Mobile Number Anthorized Person/Company  Mobile Number
E-mail Id Authorized Person/Company™ Email-Td

b, ~

+ RESPONDENT'S LIST

5. No. Name Address State District Pincode Mohile No E-mail PAN No Action
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. National Company Law Appellate Tribunal

Add Appellant Add Respondent

Add Representative Details
and click on Submit

IR

INCIDENT REPORT

L

Submut

Add Representative
Reference No : - 9910110057522020 Representative added successfully
L
Select Appellant * Select Appellant v Representative® Select Representative v

&

+ ADVOCATE'S LIST
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National Company Law Appellate Tribunal

Ui G W A

Dugerar! e

Froear B il mger

O Back
Reference No : - 2910110057522020

Document Filed By*

Select file®

+ UPLOADED DOCUMENT'S LIST

Add Appellant Add Respondent Add Reprezentative

Add Document

Document Uploaded successtully

LOGOUT |

Uploadall case related
documents one by one and

Upload Docn ! !
click on Submit

Appellant *  Document Type® w
Choose File | Mo file chosen Number of pages* No Of Pages

No. of Pages.

1 Appellant

2 Appellant

1 Application

1 Payment Receipt

RestorationApplication. pdf
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National Company Law Appellate Tribunal

Reference No : - 9910110057522020

PEEVIEW AND CONFIEM FOR FINAL SUBMISSION

Add Appellant Add Respondent Add Representative Upload Document

Review all details on preview
page and click on Next
button at bottom of the page
to proceed

Date & Time : - Thu Oct 29 13:27:03 IST 2020

Basic Details

LOGOUT

NCLAT Location New Delhi Case Type/Nature Bestoration Application

Case Title GVE Infra Vz. Magmum Infra Appeal Number Company Appeal( AT)/1/2020
Remarks Bemarks if any can be entered Subject For Restoration Of Appeal
Subject Remarks

+ APPELLANT'S LIST

PaxSenter | dppenadires | e | Disric | _Pacoie | bt Number

karanzharmaQ53@ smail
.cotm

+ RESPONDENT'S LIST

1 GVEK Infra OTHEERS 110044 0312886611

Badarpur Others




If paymentis done online on BharatKosh enter transaction details on payment page

Basic Details

-
Transaction Id.*

Transaction Date & Time*

Payment Description

Enter unique BharatKosh
transaction ID generated
for each successful
transaction

dd/mm/yyyy —— --

Payment Description

Add Payment Details

Total amount

paid on

Amonnt Es.*
ﬂ Transzaction Ref No*

Payment Reason

| e |

Click on Save
and Continue

to proceed

Amount Rs. Enter BharatKosh
transaction
reference number

Transaction Fef No

Payment Beazon

If paymentis done offline through Demand Draft enter DD details on payment page

Transaction Id.*

Transaction Date & Time*

Payment Description

Transaction Id.
dd/ M vy Yy - -

Payment Description

Enter bank and

—

entative Upload Document Enter DD
Enter DD

Amount

number

Amount Es.®
ﬂ Transaction Ref No*

Payment Reason

[

branch name

Click on Save

and Continue to
proceed

Amount Bs. -
Transaction Ref No Enter DD
number

Payment Beason




Cane o7

gty ot fafa spdie sifdetor

_ National Company Law Appellate Tribunal Receipt is generated with
| Howme | CHANGE PAS3 16 digit filing number

and this confirms

f‘ “""x National Company Law Appellate Tribunal S“bm'ss'tanog La Aﬂpl'cat'on
‘,5 Your Case is Successfully filed !!
Case Title : GVK Infra Vs. Magnum Infra
Case Type : Restoration Application
Petitioner Name : GVK Infra
Filing No : 9910110/ 03607/ 2020
Date of Filing : 29-10-2020
Transaction Id : 1234567904674
Amount : 10000
*e-filing will be complete onb'mﬁT Bharatkosh and Verification of Receipt by NCLAT
Email/SMS is sent to
Notification of Submission of Appeal/Application at NCLAT (New Delhi) both appellant and
e-filing RN respondent regarding the
T efiling

Case vide Diary No : 9910110036072020 has been filed before NCLAT (New Delhi} titled : GVK Infra Vs. Magnum Infra

NCLAT e-filing

e-filing@ . Thu, Oct 29, 2020 at 4:33 PM

To:

A Case has been filed against you with Dairy number : 9910110036082020 at NCLAT (Mew Delhi). For filing any document/reply in the case use this Security Code for searching the case in portal is : 20201029163208873 and URL
is#




File Caveat



e

Click on Appellant/ St

Petitioner Corner
HOME CHANGE PASSWORD EDIT PROFILE INCIDENT REPORT LOGOUT

Welcome: pksingh -
Drane - Payment (Online) > Payment (Offline) > 176 E-Filed Cases

@ Appellant/Petitioner Corner v

> Filing B Act Wise Case Details

Case Type Wise Case Details

Contempt Case[AT), 6

> Appeal Compensation Application, 7 - | 64

3 .Con]pensation C"Ck on Filing ||'|".Er|.|:H:|Jt1:|r"5l'.n':'u.l:.||:|lii:ﬂtil:l'l'lJ 51

Application i
"~ Company Appeal{AT), 45

Competition Act 2002

> Review Application Competition Appeal(AT], 30 ~ Company Appeal(AT){Ins), 15
_ @ Caveat @ Restoration Application
» Restoration Application Companies Act 2013 @ Review Application @ Contempt Case(AT)
@ Compensation Application @ Interlocutory Application
> Contempt Case 0 10 20 30 40 50 60 70 @ Competition Appeal(AT) @ Company Appeal(AT)(Ins)

@ Company Appeal(AT)
> Interlocutory Application

» Caveat

Click on Caveat



Fill Details in Basic
Details Tab and Click on

Tt B fafer srdter siferewon Save and Next a"*’“’“‘

National Company Law Appellate o

.

| HOME CHAMGE PASSEWORD EDIT PROFILE INCIDENT REPORT LOGOUT |

Basic Details

e | e

BASIC DETAILS

Reference No : -
i . S : -
Caveat Filed In Case From: __ Select Caveat Type — . Select Role In Main Case —Salect Bola w
Order Details:
Order Reference . - Authority Who N
- ce Mimb - Authority Name
Number Order Reference Number Order Date = Passed The Orders Authority Nam n

Save And Next



Sune 2

Fill Details in Caveator 3
wsita St fafe srdfter aifaswor details and click on et
National Company Law Appellate Tribunal Submit Cmmm

| HOME CHAMGE PASSEWORD EDIT PROFILE INCIDENT REPORT LOGOUT |

Caveator Upload Document Final Preview

Next ©

Reference No : - 9910110057972020

Select Mode ® Company O Others

Company Name* Company Name CIN CIN

Address of Company* Address Nationality of Authorized Person* Select Nationality "
State* Select State v City/District* Select City District v
Pin-code® Pin_code Pan Number of Authorized Person/Company Pan Number

Authorized Person/Director of Company™ I E-mail Id of Authorized Person/Company™ . . -
- Authorized Person - Authorized E-mail Id

Mohile Number of Anthorized Person/Company™

Caveator name should m

get added in the list

+ CAVEATOR'S LIST

S. No. Mame Address District Pincum... e TN PAN Mo Action

1 Sunrise Fest | Delhi Dielhi SOUTH EAST 110044 9312885611 karansharma®33@email com m



g

g St fafe srdie srfieo
National Company Law Appellate Tribunal

Click on Next and move

|§ HOME
to next tab

Add Representative

Reference No : - 99101100579262020

Select Caveator * Select Caveator ~ Representative® Zelect Representative hd

Snbmit

+ ADVOCATE'S LIST

Caveator Name .
Add Representative

Sunrize Fest details and clickon
Submit

LOGOUT



aa e e srdter arfdraeor Ot nds
National Company Law Appellate Tribunal g o
| HOME CHAMNGE PASSWORD NCIDENT REPORT LOGOUT |

Sune 2

Select and upload each

@ Back Add Document document
Reference No : - 9910110057962020

Document Filed By* Caveator * Document Type® — Document]

Select file* Choose File | Mo file chosen Number of pages*®
Order Copy
m Payment Receipt

Vakaltnama'Authorization Letter MOA
+ TUPLOADED DOCUMENT'S LIST Proof-of-Service

Actio!

5 10}
1 Caveator 1 Caveat Form SHEETY. pdf Add Index
2 Caveator 1 Order SHEET4.pdf View Add Index

3 Caveator 1 Payment Receipt SHEET4 pdf View Add Index



PEEVIEW AND CONFIFEM FOR FINAL SUBMISSION

Review all details under
Preview tab

Basic Details

Case Filed In Case From National Company Law Tribunal Caveator Role in Main Case Bespondent
Bench National Company Law Tribunal, Amaravati Case Number 34
Bench
Case Year 2020 Case Title Artech vs Bgwtech
Case Type Company Petition
Order Copy/Date
1 123 01-12-2020 Mr AK Singh

+ CAVEATOR'S LIST

PaxNumber | Covearsires | Sae | Do | Pacsde | bt Number

1 Aztech India Badarpur Others OTHERS 110044 0312286611

karansharma®53 @ gmail
.cot

+ ADVOCATE'S LIST

1 Artech India AAASSOH

-
Click on Next and i

Proceed




Enter Details of payment

made on BharatKosh

Basic Details Add Appellant Add Respondent Add Beprezentative ~pload Docoment

Fa

Transaction Id.* 123456758676 Amount Rs.® 1000
Transaction Date & Time* 21/12/2020 05:07 PM ﬂ Transaction Ref No* 2711200002843
Payment Description Online Payment Reason Caveat

Save & Continue

Click on Save and
Continue




\ g '_;f; Your Case 15 Successfully filed !!

« National Company Law Appellate Tribunal

Case Type : Caveat

Caveator Name : Asztech India

Filing No : 0910110/ 03629/ 2020
Date of Filing : 21-12-2020
Transaction Id : 123456758676
Amount : 1000

*e-filing will be complete only after Successful Payvment on Bharatkosh and Verification of Receipt by NCLAT

16 digit efiling reference
number for Caveat

This receipt confirms successful
submission of Caveat to NCLAT. An
email and sms will be sent to
Caveator to confirm submission

Please submit this receipt along
with physical file




File an Interlocutory Application



How to file an IA

UE HEH e #

To file IA from Appellant’s side go to HOME | CHANGE FASSWORD | EDITFROFILE | INC
Appellant Corner > Click on Filing >
2 Welcome: pksingh . .
Interlocutory Application Payment (Offline) > 155 E-Filed Cases >
@ Appellant/Petitioner Corner w
> Filing B Act Wise Case Details Case Type Wise Case D¢
3 Restoration Aoolicati Restoration Application, 5 -
Appeal Extoration Application Contempt Case(AT),5 —_ s
Review Application Compensation Application, & ——
* Compensation Companies Act o .
Application Interlecutory Application, 45 —
Competition Act 2002 e
., - - ¢
* Review Application IBC 2016 Competition Appeal{AT), 23 Compan
Competition Act 2002
> Restoration Application Companies Act 2013 @ Restoration Apphcgtmn @ Review
@ Contempt Case(AT) @ Comps
* Contempt Case a0 60 @ nterlocutory Application @ Compe
@ Company Appeal(AT)(ins) @ Compa

3 | li i . I
SRR LT To file IA from Respondent’s side go

to Respondent Corner > Click on

e Interlocutory Application

* Refiling

@® Respondent Corner  Sec53(B), 29




L

ety et fafer srdte srfdaseor

National Company Law Appellate Tribunal

BASIC DETATLS

Reference No: -

Search Main case Number By:*

Add Appellant Add Respondent

O Filing Number ~ ® Case Numbe

If you have the case number of the main case

= selectcasetype

enter the case number of the main case

in which IA is being filed
Enter year of the main case

oo

Ul HEH SR #1 AN

Dugrear! (maler

Povar B Lrmgorr

IDENT REFPORT

LOGOUT |

Select Case Type* Contempt Case(AT) - Caze Number* g ;
Case Year 2017 -
Contempt Case{AT)/ 782017 Click on
Main Case Title® Main Case Aect® SRl
Application Type* e e
Subject® - Select Subject - w

Save And Next




Tt FrAt fafer ardte srfaaeor

National Company Law Appellate Tribunal

@

UE HeH W R N

Dugrtal lmahr

Posar b Lrmgemeas

| HOME CHAMGE PASSWORD EDIT PROFILE

INCIDENT REPORT

LOGOUT |

BASIC DETAILS

Reference No : -

Search Main case Number By:*
Select Case Type*

Case Year

Main Case Title*
Application Type*

Subject®

Select Subject for

which |A is being
filed

O Filing Number ® Case Number
Contempt Case{AT) + | Case Number* 78

Contempt Case{AT)/78/2017

Main Case Act®

Biztech Vs MNP Pvt Ltd Companies Act 2013

Interlocutory Application Enter main case

title and Act under

For Exemption which it was filed

Save And Next

——

Click on Save
and Next and
proceed




Incase of Mentioning Application

TP et ey s v @Mm

National Company Law Appellate Tribunal e

| HOME CHANGE PASSWORD EDIT PROFILE INCIDENT REPORT LOGOUT |

BASIC DETAILS

Reference No : -9910110058032020

Search Main case Number By:* O Filing Number ~ ® Case Number

Select Case Type™ Company Appeal(AT) | Case Number* i

Case Year 2020 - -S]

Company Appeal(AT)1/2020

Main Case Title* Main Case Act®

Amon Vs Fox Pyt Itd Companies Act 2013
N N
Application Ty Interlocutory Application
H &
SR Others v Mentioning Application

-
Enter Mentioning

applicationin
Remarks

Select Others




R

Tt s fafa srdter sifdestor
National Company Law Appellate Tribunal

T R # A

Dvgrea imaliar

Poar B Lrmgeomasr

Select Role in main

T PROFILE

INCIDENT REFORT

LOGOUT |

Reference No : - 9910110057302020

Select Mode ® Company O Others

Add Appellant

case

. . a
Select Role in Main Case Any Other Select Party Name - Select Party
o WmT % J T
Company Name Appellant CIN CIN
Bespondent
- I | Nats Hro. : *
Address of Company Address Nationality of Authorized Person Select Nationality
*x . . TS
State Select State + | City/District Select City/District
Pin-code* Pin-code Pan Number of Authorized Person/Company Pan Number
Anthorized Person/Director of Company* Authorized Person E-mail Id of Authorized Person/Company™

Mobile Number of Authorized Person/Company®

5. No. Name Address State District

1 MNPPvtLtd | Badarpur Others OTHEERS

Pincode

110044

Click on Submit ,

once all details are

Mobile Mumber

Mohile No E-mail

9312886611 ankita prazad@gmail com

filled

+APPELLANT'S LIST

oo R




It ot fafe srdter srfasvor #,d!-‘— —)
National Company Law Appellate Tribunal

| HOME | CHANGE PASSWORD Click on Next | LocouT

Add Respondent
no respondent At —

select NA Add Respondent

Reference No : - 9910110057302020 Respondent added successfully
Select Mode ® Company O Others O NA
Company Name* Company Name CIN CIN
Anthorized Person/Director of Company™ Authorized Person Address Of Company™ Address
Nationality of Authorized Person® Indian w | Btate*® Select State

Click on Submit
City/District™ Select City/District ~  Pin-code* L after add|ng a “

details,
Pan Number Anthorized Person/Company Pan Number Mobile Number Authorized Person/Company
Respondent
E-mail Id Authorized Person/Company* Email-Id deta.l Is will appear
in the list
Reset
b "y

+ RESPONDENT'S LIST




T B fafe srdier srfaaor
National Company Law App

5

&

UH HEH R W A

| HOME | CHANGE PASSWORD

Add

EDIT PROFILE

INCIDENT REPORT

LOGOUT |

Representative

Add Representative

Reference No : - 2910110057302020

Select Appellant * Select Appellant ~ Representative® Select Representative

Submut

+ADVOCATE'S LIST
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ity et faf srdte srfdasvor
National Company Law Appellate Tribunal

TE FEH e W A

Dvgrtar fmclher

Por Bg ilrmgeimr

| HOME CHAMGE PASSWORD

Add Representative

Reference No : - 9010110057302020 Representative added successfully

Click Next

Payr.

Add Appellant Add Respendent Add Representative Upload Docnment

Select Appellant * Select Apge

+ Representative® Select Representative hd

Representative
+ ADVOCATE'S LIST details are shown
in list below

Bar Council No

1 MNP Pvt Ltd Aadhar Nantival Dv4033/2018

EXN -

Action

Dielete




Upload Documents :

Rt

g et fAfer ardter arfdeeor Select Document Filed By, /
National Company Law Appellate Tribunal Document Type Dunpt inde

HOME | CHAMGE PASSWORD Clickon Next LOGOUT

Add Appellant Add Respondent Add Reprezentative Upload Docoment

Add Document

Reference No : - 9910110057302020 Document Uploaded successfully

Document Filed By* Diocument Filed By +  Document Type* - Document Type — A

Select file Choosze File
Select the file

Mo file chozen Number of pages* No Of Pages

Submit

+ UPLOADED DOCUMENT'S LIST

Document Filed Ey. No. of Pages. Document Type

1 Appellant 1 Application 99101100350123
Multiple documents
2 Appellant 7 Payment Fecei : View | Delete | Add Index
ppe ayment Receipt canbe added and | View | Delete | Add Index

S gpetam | - uplaaded one by ane
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Wt St fafe srdter srfdeseor
National Company Law Appellate Tribunal

Preview and

verify the details
entered

T HLH HWET $ NIT

EDIT PROFILE INCIDENT REFORT

LOGOUT

Add Appellant Add Bespondent Add Representative Upload Document

Reference No : - 9010110057302020

PEEVIEW AND CONFIFM FOR FINAL SUBMISSION

Final Preview

Date & Time : - Mon Oct 26 12:52:50 IST 2020

NCLAT Location New Delhi Main Case Number Contempt Caze{ ATV 722017
Main Case Title Biztech Vs MNF Pvt Ltd Main Case Act Companies Act 2013
Main Case Type NA Application Type Interlocutory Application
hSubject For Exemption Remarks )

+ APPELLANT'S LIST

+ ADVOCATE'S LIST

Click on Next
5. No. Appellant/Respondent Name
1 MNP Pvt Ltd

Advocate Name

war MNautival




Add Payment Details
= |f paymentis done online on BharatKosh enter transaction details on payment page

Total amount
paid on
BharatKosh

Enter unique BharatKosh
for each successful
i transaction
Transaction Id.* Amount Rs.* Amount B=.

Transaction Date & Time* dd/mm/vyyy -1 -- | Transaction Ref No* Transaction Ref No

Payment Description Payment Description Payment Reazon Payment Reazon

| e |

Enter BharatKosh
transaction
reference number

Click on Save
and Continue

to proceed
= |f paymentis done offline through Demand Draft enter DD details on Payment page

Basic Details ] 4d Representative Upload Docnment Final Preview
Enter DD = -

number

P

Transaction Id.* Amount Bs.

Enter DD
Transaction Date & Time* issue date Tranzaction REef Mo
Payment Description Payment Description Payment Reason Payment Reason
Enter bank and I Save & Continue ick on Save

H,

Enter DD Amount

Enter DD
number

s e b R i and Continue to

oroceed



It et fafer spdier sifaeor Receipt with 16 digit filing

National Company Law Appellate Tribunal e
Sn 2o confirm submission

Digreal Indhie

P To Lonpomr

DENT REPORT 1 LOGOUT ‘

1‘\ National Company Law Appellate Tribunal
4% f Your Case 1s Successfully filed !!
Case Title : MNP Pvt Ltd Vs. Biztech
Case Type : Interlocutory Application
Petitioner Name : MNP Pvt Ltd
| Filing No : 9910110/ 03595/ 2020 |
Date of Filing : 26-10-2020
Transaction Id : 07010100080482020
Amount : 1200000
L int hv NCT AT
Notification of Submission of Appeal/Application at NCLAT (New Delhi) Email/SMS issent to

e-ﬁling@r both appellant and
To: g

respondent regarding
Case vide Diary No : 9910110036072020 has been filed before NCLAT (Mew Delhi) titled : GVK Infra Vs. Magnum Infra the eflllng

NCLAT e-filing

_filing@ - Thu, Oct 29, 2020 at 4:33 PM
To:

A Case has been filed against you with Dairy number : 9910110036082020 at NCLAT (Mew Delhi). For filing any document/reply in the case use this Security Code for searching the case in portal is : 20201029163208873 and URL
is#




Remove Defects and Refile
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National Company Law Appellate Tribunal
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UE FEH W 6 N

HOME | CHANGE PASSWORD | EDITPROFILE | INCIDENT REFORT | LOGOUT |

& Welcome: pksingh

5= CHOOSE YOUR CORRESPONDING CASES FOR REFILING
@ Appellant/Petitioner Corner v

> Filing 1§ S.No |* Filing Number * Date of Filing * Refiling Due Date

* Document Upload 1

9910110036052020 Oct 28, 2020

* Refiling
99101100351520201 Jun 23, 2020

@ Respondent Corner

F.No 23.10.2020NCLAT/TR/03590
National Company Law Appellate Tribunal
New Delhi
Company Appeal(AT) No.. of 2020
e-filing number : 9910110/ 03605/ 2020
Jaipur Mills Pvt Ltd -..-Appellant / Petitioner
And
Handicraft Works ....Respondant
The noticed defects are as under:-
1. Certified copy not filed.
2. Soft copy of Annexures are not legible.
You are requested to remove the defects and then refile within 7 days from date of
receiving notification
Date of scrutiny: 23.10.2020
Date of intimation to the appellant: 23.10.2020
Mode of intimation to the appellant: 9867894342 | ak@mail com
Name of person intimated: Mr. Raghvinder Singh

Nov 3, 2020

Defect Email

-Incase appeal/application/petition/
documents/caveat submitted to NCLAT are
marked defective by registry, defects can be
removed from ‘Re-filing” sectionin e-filing
account

-Login to your e-filingaccount > if you are
Appellant/Petitioner/Caveator in the filed
appeal/application/petition
documents/caveat

Go to Appellant/Petitioner Corner > Click on
Refiling

-1f your are Respondent in the filed
appeal/application/petition/

documents/, Go to Respondent Corner > Click
on Re-filing



g T Tt R st o 0%&

5, National Company Law Appellate Tribunal

HOME | CHANGE PASSWORD | EDIT PROFILE | INCIDENT REFORT | LOGOUT

& Welcome: pksingh

$ CHOOSE YOUR CORRESPONDING CASES FOR REFILING

> Filing |8 Sr.No |* Filing Number Date of Filing Refiling Due Date Case Title Select

@ Appellant/Petitioner Corner v

> Document Upload 1 9910110036052020 Oct 28, 2020

Nov 3, 2020 Jaipur Mills Pvt Ltd Vs. Handicraft Works click to edit

Check the Filing

Arion Vs number column, for cick to edit
the defective

appeal/application/

» Refili
o 2 9910110035152020/1 Jun 23, 2020

@ Respondent Corner

showing 1to 2 of 2 entries Due date for Refiling, if refiling
is done later than this date, an
IA fordelayin Refiling should

be filed along with refiled

contempt petition/
document, click on
this button

@ My Account

O Logout appeal/application/ contempt

petition/ document




Click ontab name, make changes According to the defects raised
in eachtaband click on Save and by registry, these tabsare
Next button on that page. available forupdating Dyt i

Move to next tab and repeat f P 1 i
 tl—

a bove Ste ps | HOME CHAMNGE PASSWORD EDIT PROFILE INCIDEMNT REPORT LOGOUT
BASIC DETAILS Click On Next Button in Preview tab for Final Submission

Reference No : - 9910110057482020
Act® IBC 2016 + | Section* Sec 61 v
Case Type® Company Appeal(AT)(Ins) v (CaseTide Jaipur Mills Pyt Ltd Vs. Handicraft /
NCLT Case Details :
NCLT Case Type* Company Petition IB « NCLT Case Number* 56 ;
NCLT Bench® National Company Law Tribunal NewD v | —JCL1 CaseYear 2020 v
e Jaipur Mills Pvt LTD Vs Handicraft P
R 2 ; Wote: Pleaze enter Other Members name separated by semnicolon ().

Paid Copy «| | 01002020 [7) Presiding Judge Ms. Shreesha Merda ~ + | Other Members Ajay Kumar n

Unpaid Copy v| | 31082020 [f) Presiding Judge Mr. Justice Jarat Kumar v | Ctner Members QK Singh n

Save And Next




GO P

Remove any document related S
. | HOME | CHANGE PASSWORD | EDIT PROFILE | INCIDENT REFORT | L0 |
defects asinstructed by

regIStry on Document U pload Ails Edit Respondent Edit Representative Dioonment Tipload m

page
~rLOAD Chck On Next Button in Py
S o - -991011005T482020 Diocument Upleaded Succezfully

Document Filed By*: Patittonar Filing Number*: S1011 0036052020 .
If a request to list the

application/appeal/IA/contempt
case with defects is to be submitted
P to registry > Click on Defect Cured

button
N e e e e i

Mdobile Number®: 0312826611 Email*: jmills(Eemail com.

LAl 0110035012020-

1 Ll 0110036052020 Jaipur Mills Put Ld Appeal 1303215206 Defact View | Delte Mo file

note pdf

LAl 0110035012020-
2 Lol 0110036052020 Jaipur Mills Pt Lid Appeal 1303915206 Defact View | Liglete o file chosen Upload

note pdf
7 Lol 0110056052020 Jaipur Mills Put Ld Dayment Faceipt Defact Mota. pdf View | Lielers Mo File chosen Upload
B Lol 0110036052020 Jaipur Mills Pt Lid Caveat Clearance copzelist pdf pdf View | Lielere Mo file chomen Upload
Document Type” --Dracument Type— o o file chosen Upload




= Select ‘No’ and enter the reason
All Defects's Cured 7 for requesting listing the case with
defects
Click on Submit

All defect cure: C'Yes ® No

Enter reason for not clearing all defects |




Are you sure you want to submit?

BN




It St fafd ardter st 4 Click on Preview

National Company Law Appellate Tribunal ; Tab and review the
| HOME | CHANGE PASSWORD changes done

Edit Respondent Edit Reprezentative Document Upload

DOCUMENT UPLOAD Click On Next Bution in Preview tab for Final

M'IF"

Reference No : -9910110057052020

Document Filed By*: Petitioner Filing Number*: 9910110035862020 Name*: HSLPwtLtd

Mobile Number®: 0867804342 Email*: ak{@mail com

== Refile Documents

9910110035012020-
1 9010110033862020  HSLPvtLtd Application 1393915206 Defect View | Delste No il chosen Upload
note_pdf

9910110033012020-




gty wet fafd srefter sefirasaon
Mational Company Law Appellate Tribunal

s

P

INCIDENT REFORT | LOGEOUT |

| HOME | CHANGE PASSWORD | EDIT PROFILE
Edit Petitioner Edit Respondent Dacoment Upload

WD CONFIR M FOR FINAL SUE

Edit Representative

Reference No : - 990011005 7482020

NCLAT Location

Maw Dalhi NCLAT Case Type Company Appeal{ ATIns)
TJaipur Mills Put Lid Vs, Handicrafi

NCLAT Case Title
ase TWorks

1 Sec 6l

NCLT Case Details

Mational Company Law Tribaral,

NCLT Bench

MNCLT Caze Vear
NCLT Caze Type

-
(=]

Maw Dzl Bench
2020

Company Petition [B

Unpaid Copy
Paid Copy

NCLT Caze Number

NCLT Caze Title

Order Copy/Date & Judges Details

31-08-2020
01-09-2020

i
=

Jaipur Mills Put LTD Vs Handicraft works

Ar. Juztice Jarat Eumar Jain

QK Singh

Ajay Kumar

Afz. Shreesha Merla

.

+ FETITIOMNER'S LIST

5o | Peosernime | _pANNumber | resinersidres | S | Dt | Paceie | o Sember

Plot Mumber 45 , Sactor 56,

E-msil Id

0311826611 jmills{® email cam.

1 Jaipur Mills Pt Lid BNUPP360L1 y Magar Fajasthan JAIPUR 156000
+ADVOCATES LIST
5. No. PetitionerRespondent Name
1 Jzipur Mills Pt Lad

Click on Next and
submit the file to

registry




A receiptis displayed to

confirm the submission

You have uploaded below Document Successfully to registry
Filing No: 9910110036052020
Filing Date : 28-10-2020

S.No. Filing Number Miscelleneous No  Party Name File Name

1 £010110038052020 Jaipur Mills Pvt Ltd  Appeal Voll .pdf

2 ©210110038052020 Jaipur Mills Pvt Ltd  Appeal Vol2.pdf

3 €010110038052020 Jaipur Mills Pvt Ltd  receipt.pdf

- £010110038052020 Jaipur Mills Pwt Ltg proof of service.pdf

5 ©810110038052020 Jaipur Mills Per Ltd Impugned order.pdf

8 2010110038052020 Jaipur Mills PetLtd  Impugned order.pdf

7 £810110038052020 Jaipur Milis Pt ltd Caveat Clearance.pdf

2 ©010110036052020 Jaipur Mills Pwvt Ltd Annexure.pdf

A print can be taken for

future reference




Refiling after due date



Refiling (After due date) with IA for delay in refiling

To remove defects

= Loginto youre-filingaccount>Go to —
g ita e fafer spdter sifereor Appellant/Petitioner Corner if you a"!“ﬂ
@D National Company Law Appe are Appellant/Petitioner > Click on o o v

Yane 20"

Refiling EDIT PROFILE | INCIDENT REPORT LCIGCIUT|

If you are Respondent, Go to
Welcome: dksingh Respondent Corner > Click on Refiling

Click on “Click to edit button” for the
Appellant/Petitioner Corner specific filing

Respondent Corner sr.No |* Filing Number Date of Filing Refiling Due Date Case Title Select

1 9910110035722020 Oct 12, 2020 Oct 18, 2020 AZTech

My Account click to edit ‘

2 9910110035412020/3 Aug 27, 2020

Amazon Vs. Flipkart click to edit

Frevious Mext

Logout

Showing 1 to 2 of 2 entries

If refiling due date has

passed, IAfordelayin
refiling should be

submitted to registry




Confirm

Do you want to file 1A with delay in Refiling?

S N

Copy the 16 digit filing
number and Click on Yes
to proceed




Filing Number should be

selected when filing IAfor
delayin refiling

IA filing page will open

Law Appellate Tribunal e
| HOME CHANGE PASSWORD EDIT PROFILE INCIDENT REFORT LOGOUT

Basic Detal. Add Appellant Add Respondent Add Representative Upload Document

BASIC DETAILS

Reference No : -

Enter the 16 digit
e-filing number of main
case for which this IAfor
delay in refiling is being

filed > Clickon Go

I @ Filing Numl}erl ) Case Number

Main Case Appeal Number* ﬂ

Main Case Type*

Search Main case Number Byv:*

Main Case Title® MhMain Case Act*®

Applcation Type= Interlocutory Application

H x
Subject -- Select Subject - h

Save And Next




National Company Law Appellate Tribunal e ——

Yune 20"
HOME CHANGE PASSWORD EDIT PROFILE INCIDENT REPORT LOGOUT

Add Appellant Add Respondent Add Representative Upload Document
BASIC DETAILS

Reference No : -
Search Main case Number Byv:* @® Filing Number O Case Number
Main Case details will auto
Main Case Appeal Number* 0010110035722020 ﬂ populate based on 16 digit
e-filing number entered > if
Main Case Type* Interlocutory Application correct select Subject

Main Case Title*® MMain Case Act®

AZTech

NA

S EEE Interlocutory Application

3 x
Subject - Select Subject — h

Save And Next




U BT fafer srdte srfaeor
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National Company Law Appellate Tribunal

v gy e ot W

| HOME

CHANGE PASSWORD

EDIT PROFILE

INCIDENT REFORT

LOGOUT

Add Appellant Add Respondent Add Representative Upload Document
BASIC DETAILS

Reference No : -

Search Main case Number By:*

Main Case Appeal Number*

Main Case Type*

Main Case Title®

Application Type*

| Subject™

-- Select Subject --
For Caveat

For Delay In Filing
For Direction
For Exemption
For Impleadment
For Interim Stay
For Intervention

For Restoration Of Appeal Select “Delay In
For Review Refiling” from Subject

For Stay
Others dropdown

For Delay In Refiling

Save And Next

Click on Save and Next




g T At fafa e sifereoT S

National Company Law Appellate Tribunal e

L t—

INCIDENT REPORT | LOGOUT |

Add Appellant details

Add Appellant

FReference No : - 9910110057272020

Select Mode ® Company O Others

Select Role in Main Case* Select Party Name

Appellant - AFTech -~
Company Name* AZTech CIN cm
Address of Company™ [Builu:!i.n.g Number 7 , Sector 56 , Plot 7 , Panj MNationality of Authorized Person® Indian -
State* Goa ~ | City/District® NORTH GOA ~
Pin-code 110075 Pan Mumber of Authorized Person/Company Pan Number
Aunthorized Person/Director of Company™ M A B Jain E-mail Id of Authorized Person/Company™ abjain@mail com
Mohbile Number of Authorized Person/Company™ 9778576475

=

+ APPELLANT'S LIST

Action

1 AZTech  Building Number 7, Sector 56, Plot 7., Groa NORTH 110075 8778676476  abjainf@mail.com m
Panjim GOA




Tty At fafe srdte srfdavo
National Company Law Appellate Tribunal

Select NAif there is no :.n 9W§

respondent for this IA INCIDENT REFORT | LOGOUT |

“"1“. aa®

else fill respondent

details
Add Appellant Add Respondent Add Representative Upload Docr

Add Respondent
Reference No : - 9010110057272020
Select Mode ® Company O Others O NA
Company Name* Company Name CIN CIN
Aunthorized Person/Director of Company™ Autherized Person Address Of Company™ Address
Nationality of Authorized Person® Indian ~ | State* Select State -
City/District® Select City/District w | Pin-code* Pin-code
Pan Number Authorized Person/Company Pan Number Mobile Number Authorized Person/Company ~ Mobile Number
E-mail Id Aunthorized Person/Company™ Email-Id
s
s

kS

+ RESPONDENT'S LIST




gty wraAt fafer ardter srfaesor
National Company Law Appellate Tribunal details and click on

Submit INCIDENT REPORT

Add Representative

—

Add Appellant Add Respondent Add Bepresentative Upload Do Final Preview

Add Representative

Reference No : - 90101100572 72020 Representative added successfully

Select Appellant * Select Appellant ~ Representative® Select Representative b

+ ADVOCATE'S LIST

1 AZTech ASK Sinha D/3033/2020 Delete




Attention ! (Mandatory Points)

1. Only pdf file(s) can be uploaded.

2. File for uploading should be scanned in grey scale with 300 DPL

3. No of pages in each uploaded file should not be greater than 300 pages.

4. Split scanned file(s) in different volumes for uploading if single file size 13 greater than 50
MB.

5. Phiysical file submitted and cnline file submitted should be identical in volumes and
number of pages.

Follow these guidelines and
upload all documents
required by registry for
successful filing




Select Document type,
It et fafy srdter sifdeseor

uploadand submit
) ) documents
a5, National Company Law Appellate Tribunal

| HOME CHAMNGE PASEWORD

Add Appellant Add Respondent Add Representative Upload Docoment

Add Document

Reference No : - 2910110057272020

Document Filed By* Appellant w | Document Type* l - Docoment Type —
Select file*

v
-- Document Type —
Choose File | Mo file chozen Number of pages* Affidavits
Annexure
m Application
Impugned Order
+ UPLOADED DOCUMENT'S LIST
S5No. Document Filed By. No. of Pages. Document Type Document Name Action
1 Appellant 1 Application NCLAT Application Vol pdf
2 Appellant 1 Agpplication NCLAT-Application Vol2 pdf

Uploaded documents are
visible in the list




o0

T FTH HWE $ NIT

a|late Tribunal
Review all the details

HOME CHAMGE PASSWORD EDIT PROFILE INCIDENT REPORT

LOGOUT

entered on Preview tab,
then click on Next

Add Rezpondent Add Representative Upload Document Final Preview

Date & Time : - Fri Oct 23 11:41:53 IST 2020

PEEVIEW AND CONFIRM FOR FINAL SUBMISSION

Basic Details
NCLAT Location New Delhi Main Case Appeal Number Q010110035722020
Main Case Title AZTech Main Case Act NA
Main Case Type Application Type Interlocutory Application
Subject For Delay In Refiling Remarks

+ APPELLANT'S LIST

PANNumber | Apptintsiires | Sae | Dl | Pcode | bt Number

1 AZTech Building Nomber 7. Secter (o . NoRTHGOA 110075 8778676476 abjain@mail com

36, Plot 7, Panjim

+ ADVOCATE'S LIST

Appellant/Respondent Name

1 AZTech Aadhar Nautival




Receipt is displayed with
16 digit e-filing number for
IA, this confirms aVa

submission - : T .

1 HOME ’ CHANGE PASSWORD | EDITPROFILE | INCIDENT REPORT ‘ LOGOUT ‘

‘““a‘ National Company Law Appellate Tribunal
\g f Your Case 1s Successfully filed !!

Case Title : AZTech
Case Type : Interlocutory Application
Appellant Name : AZTech

iling No : 9910110/ 03592/ 2020

ate 0 g: 23-10-2020

*“e-filing will be complete only after Successful Payment on Bharatkosh and Verification of Receipt by NCLAT

8t




Returnto Refiling sectionine-

e e s filing account>CIick'onth'is'. s
. . button and proceed with refiling o e
National Company Law Appellate Tribunal

b4

L

INCIDEMT REPORT LOGOUT

Welcome: dksingh
== CHOOSE YOUR CORRESPONDING CASES FOR REFILING

Appellant/Petitioner Corner

Respondent Corner Sr. No 1*  Filing Number Date of Filing Refiling Due Date Case Title Select

1 9910110035722020 et 12, 2020 Oct 29, 2020 AZTech click to edit

Showing 1 to 2 of 2 entries Previous Mext

My Account

2 9910110035412020/3 Aug 27, 2020 Amazon Vs. Flipkart
Logout




Clear defects as informed
by registry, by clickingon
eachtab ate Tribunal

. Loasie L ‘ Edit Petibioner Edit Respondent

DOCUMENT UPLOAD Click On Next Button in Preview tab 1v: = ..
Reference No : -9910110056802020

To submit a request to
list the case with
defects to registry

|,

Edit Representative Document Upload Preview

Under Document Upload tab,
correct defectsrelated to
Mobile Number+: 8778676476 il*: documents.

Click on this button ‘Only if’
request has to be submitted to
registry to list case with defect

Document Filed By*: Petitioner Filing Number*:

# Refile Documents else skip
e e e e e
1 9910110035722020  AZTech Application causelist.pdfpdf View | Dalets No file chosen Upload
9910110035012020-
2 9010110035722020  AZTech Payment Receipt 1593915206 Defect View | Delste N file chosen Upload
note pdf




All defect cure:

Select No if request for
listing case with defects is
to be submitted to
registry > Click on Submit

All Defects's Cured ?

Adl defect cure:

All Defects's Cured 7

+f the document is necessary for case

To submit a
request to list the
case with defects

to registry

Enter the
reason > Click
on Submit
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National Company Law Appellate Tribunal e o i o

| HOME | CHAMNGE PASEWORD | EDIT PROFILE INCIDENT REPORT LOGOUT |

L

Basic Details Edit Petibioner Edit Respondent Edit Representative Document Upload Preview Payment

DOCUMENT UPLOAD Click On Next Butt. Traview t=Re STt
Reference No : -9910110056802020
Document Filed By*: Petitioner Filing Number*: 9910110035722020 After clea ring defectsin
Mohile Number+: 8T78676476 Email*: ab@mail com all tabs
Click on Preview tab >

Review all changes done

> Click on Next button
= Refile Documents

1 9010110035722020  AZTech Application causelist.pdf pdf View | Delste N file chosen Upload
9910110035012020-

2 9010110035722020  AZTech Payment Receipt 1593915206 Defect View | Delste N file chosen Upload
note pdf




Appellant/Petitioner >File
Additional Documents



Appellant > File additional documents

ety et fafa srdte sifdeseor
National Coss

Anpellate Tribunal

; o

The user canfile
additional documents
under ongoing cases

HOME CHANGE PASSWO!

& Welcome: pksingh

Go to Appellant

Corner >Document
@ Appellant/Petitione: U pload

> Filing B Act Wise Case Details

oration Application

* Document Upload
Review Application

> Re-filing Companies Act

Competition Act 2002
@ Respondent Corner IBC 2016

L

1

I —
competition Actzo02 [

]

* Document Upload
Companies Act 2013

> Document Upload fAdd Advocate 0 10 20 0 40 50 60
* Interlocutory Application

* Re-filing

@& My Account

Sections Wise Case Details

O Logout - Secs3(B), 29
s .,

0 Payment (Online) » 148 Payment (Offline) >

E-Filed Cases »

Case Type Wise Case Details

Restoration Application, 5 4
Contempt Case(AT),5 — ;64
Compensation Application, & ——4

Interlocutory Application, 45 —
™ Company Appeal{AT), 38

Competition Appeal(AT), 28 " Company Appeal{AT)(Ins), 14

@ Restoration Application @ Review Application

@ Contempt Case(AT) @ Compensation Application
@ Interlocutory Application @ Competition Appeal(AT)
@ Company Appeal(AT)(ins) @ Company Appeal(AT)




Select one of the search criteria

Filing number : 16 digit efiling
number for the case

U BT faf sndte srfdaor Or S
D, National Company Law Appellate Tribunal Case No wise : NCLAT case number o i '
’ allotted to case after registration : INGIDENT REPORT | LOGOUT |

Wel : pksingh
SICOmEs pESIng Search Case By:* ® Filing No Wise O Case No Wise

Appellant/Petitioner Corner v
=+ CHOOSE YOUR CORRESPONDING CASES

Respondent Corner

If the case has been
My Account efiled, from this efiling
Sr. ,  Filing /1A Filing Date of account, it will appear

P— No J:  Number Filing Case Title in the list Select

Asion Axis Click on “Click to
Upload” button for that
Pearson case fromthe list

9910110036032020 Oct 27, 2020

9910110036022020

Oct 27, 2020

3 9910110036012020 Oct27,2020  Pearson Vs. Ajanta Pvi Itd ick To Upload

J1

9910110036002020

Oct 27, 2020 Test A

ick To Upload

5 9910110035952020 Oct26,2020 MNP PuvtLtd Vs Biztech Click To Upload

Showing 1to 5 of 204 entries Previous n 2 3 4 5 . 41 Next



Welcome: pksingh

Appellant/Petitioner Corner

Respondent Corner

My Account

Logout

ety Bt fafe sndter sifdeseor

National Company Law Appellate Tribunal

Document Filed By*

Mame*

# UPLOAD SECTION

Document Type®

== Submit Documents List

=4 CONFIRM ALL DETAILS AND PROCEED

S.No. Miscellanecus Number.

Petitioner

Pearson

Select the
document type
to be uploaded

(**Multiple ¢ ocu

r
@ Mm
T FEH W A AT

HOME CHAMGE PASEWORD

EDIT PROFILE INCIDENT REPORT

LOGOUT |

Select Document Type

Select Document Type
Affidavits
Annexure
Vakaltnama
Proof-of-Service
Impugned Order
Payment Receipt
Appeal

Application
Board Resolution

Vakaltnama/&uthorization Letter/MOA
Caveat Clearance
Contempt Petition Case

0036012020
7458

Original File Name

Click to upload files.
User canupload
multiple files one by
one

Mo file chosen

Click to submit the
uploaded
documents

View Docl




Follow these
guidelines for
document upload

1. Only pdf file(s) can be uploaded.
2. File for uploading should be scanned in grey scale with 300 DPIL.
3. No of pages in each uploaded file should not be greater than 300 pages.

4. Split scanned file{s) in different velumes for uploading,if single file size is greater
than 50 MB.

5. Physical file submitted and online file submitted should be identical in volumes
and number of pages.
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National Company Law Appellate Tribunal e
| HOME CHAMGE PASSWORD EDIT PROFILE INCIDENT REPORT LOGOUT |

LleEr e e 4 CONFIRM ALL DETAILS AND PROCEED

Document Uploaded successfully

“"1“ e

AppellantfPetitioner Corner w
Document Filed By™ Petitioner IA Filing / Filing Number* 9910110036012020
Respondent Corner Name* Pearson Mobile Number® 9887877458 Email* ankita.prasad@pwc.com

+ UPLOAD SECTION

My Account

Logout
Select Document Type «  Select file* Uploaded documents

appearin the list below,
Click on Submit after
uploading all documents

Document Type™

== Submit Documents List  (**Multiple documents can be submitted together)

S.No. Miscellaneous Number. Party Name. Document Type Original File Na View Document Action

1 9910110036012020/1 Psarson Vakaltnama 9910110035012020-1595915206 Defact note pdf View Delets

Submit




I TR R faf s srferT

National Company Law Appellate Tribunal The document upload receipt
is generated with Misc No for

“"m ot

the document uploaded,

Welcome: pksingh

confirming submission of the

You have uploaded below Document Successfully document

Appellant/Petitioner Corner v

Respondent Corner 1A Filing / Filing No :  9910110036012020
Filing Date : Z27-10-2020
My Account
S.No. Filing Number Miscelleneous No Party Name File Name
Logout 1 9910110036012020 | 9910110036012020/1 | Pearson 9510110035012020-1595915206 Defect note.pdf

Rece'qni Print




] & G srdter 31fS Upload additional documents
National Company Law Appellate Tribunal

o

TE HEH R # A

| HOME CHAMGE PASSWORD

EDIT PROFILE

INCIDENT REPORT

LOGOUT |

Wel : pksingh
SICome: pESInG Search Case By:* O Filing No Wisl ® Case No Wise

Appellant/Petitioner Corner Case Type:* Company Appeal(AT)(Ins)

Respondent Corner
My Account

Logout

If the caseisan old

pending case, for which
efiling hasn’t been done
Click on ‘Case No wise’

Mew Delhi -

Case Year:”

2018 ~

ety et fafe spdter sifdesvor
National Company Law Appellate Tribunal

Wel : pksingh
SICOmes pEEing Search Case By:* U Filing No Wise ® Case No Wise

Select Case type from dropdown
Enter case number

Location will be Delhi

Enter Case Year

Appellant/Petitioner Corner v Case Type:” I Company Appeal(AT)(Ins) | - Case No:*® |

| Location™

Re=”  Evenif meta data for

main case is not present
user can proceed to “YOUR CASES
document filing

Logout Case Data not found. Backlog data entry n proceed by clicking the "Continue” button
| Comime

Search button

Case Year”

v |




=

opellate Tribunal - m—_

EDIT PROFILE INCIDENT REPORT

Enter the case numberin
above fields and click on

HOME CHAMGE PASSWORD

LOGOUT |

Continue to proceed to
document upload

2 By:* O Filing No Wise ® Case No Wise

Case Type:” Location® Case Yeanr”

Case No:™* 24

== ]

Appellant/Petitioner Corner

Company Appeal(AT){Ins) Mew Delhi  w

2018 v

Respondent Corner

My Account

T St fafd spdte sifeevor
National Company Law Appellate Tribunal

&

U FEH e # A

| HOME | CHANGE PASSWORD | EDITPROFILE | INCIDENT REPORT

LOGOUT |

main case details
BASIC DETAILS entered
Your Main Case Details
Reference No : -
Location® New Delhi o CaseType* e e ) v
Case No* 14 Case Year* 2018 v

: Save And Next
Click onsave and

next to proceed
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oD, National Company Law Appellate Tribunal o

| HOME CHANGE PASSWORD EDIT PROFILE INCIDENT REPORT LOGOUT |

Basic Details Add Party Upload Docement

Add Party

Reference No : - 9910110057462020 Enter roIe in main

Select Mode ® Company O Others case details

Select Role in Main Case* Clickon Next to
Select Role

proceed
Select Role
Appellant
Any Other
E-mail Id of Authorized Person/Company™ [ | Mobile Number of Anthorized

Authorized E-mail Id Maobile Number
Person/Company*

| Submit
Click on buttonto
+ PARTY'S LIST submit details. User can

Company Name*

CIN

add multiple parties
submitted one by one




g Tt wet fafy srdte srfaeor
National Company Law Appellate Tribunal Click on Next to

o
N ‘ HOME | CHANGE PASSWORD proceed

Basic Details Add Party Upload Document

Add Document

Reference No : - 9910110057462020

-- Document Type — b

Select file* Choose File | No file chosen Number of pages* Affidavits
Annexnre

Petition/Application/Appeal
Application I

Document Filed By* Appellant +  Document Type*

+ UPLOADED DOCUMENT'S LIST Board Besolution
Caveat Clearance
Impugned Order
Payment Receipt
Proof-of-Service
Vakalthama/Auvthorization Letter MOA

Select the required

document and click on

Submit. User can upload
multiple documents
submitted one by one




! T R fafer srfter srfiraor

=
National Company Law Appellate Tribunal Since main case meta data is not

L
present the system has Ny | LoGOoUT

generated a fictitious filing
number. Actual filing number will
be allotted after meta data entry
is done by NCLAT staff

You have uploaded below Document Successfully

Fictitious Filing No : 0000000033
Filing Date : 27-10-2020

Fictitious Hl llaneous Party
Filing No File Name

0000000033 00000000331 5910110035012020-1555915206
Defect note pdf

Pearson

Miscellaneous numberis

generated for additional
documents uploaded




Welcome: pksingh

Appellant/Petitioner Corner

Respondent Corner

My Account

Logout

i et RfR ardter sifereor @ @Mm
National Company Law Appellate Tribunal e

| HOME CHAMGE PASSWORD EDIT FROFILE INCIDEMNT REPORT LOGOUT |

== CONFIRM ALL DETAILS AND PROCEED

Document Filed By™ Petitionar IA Filing { Filing Number® 9910110036012020
Name* Pearson Mobile Number® 9887677458 Email* ankita.prasad@pwc.com

4 UPLOAD SECTICN

Document Type” Select Document Type ~ | Select file” Choose File | No file chosen
' Select Document Type
BE“ Affidavits

Annexure
Vakaltnama

Proof-of-Service
== Submit Documents List  (**Multiple docu Impugned Order

Payment Receipt
Appeal

S.No. Miscellaneous Number. Application Original File Name View Document Action
Board Resolution

If document is uploaded using
filing number, a 16 digit

miscellaneous number is
== Submit Documents _ generated ~gether)

Party Name.

Document Type Original File Name View Document Action

9910110036012020/2 Pearson Vakaltnama/Authorization Letter/MOA 9910110035012020-1595915206 Defect note. pdf Wiew Delete

Submit




Respondent > File Reply and
Additional Documents



Respondent > File Reply

vk |f youare the respondent, a ag_wgf

Nati unique security code will be p—

Sha red overema I I . Thls COde HOME | CHAMGE PASSWORD EDIT PROFILE INCIDENT REPORT LOGOUT

will be used to file reply in that
& Welcome: pksingh particular case by the

Payment (Online) » 148 Payment (Offline) > 154 EFiled Cases » ] 1A Filed
respondent.

@ Appellant/Petitioner Corne

@ Respondent Corner Act Wise Case Details Case Type Wise Case Details

Restoratia Restoration Application, 5 -

* Document Upload Contempt Case(AT), 5 —

-~ B4
Compensation Application, 6 — 4 :

Click on Respondent
Corner >Document

* Document Upload/Add Advocate Interlocutory Application, 45 —

" Company Appeal(AT), 38

> Interlocutory Application Upload /Add advocate /o
P / Competition Appeal(AT), 28 © ' Company Appeal(AT)(Ins), 14
Cao
> Refiling Companic @ Restoration Application @ Review Application
@ Contempt Case(AT) @ Compensation Application
® My Account v &0 @ Interlocutory Application @ Competition Appeal(AT)

CLAT e-filing

O Logout _fi'_ Thu, Oct 29, 2020 at 4:33 PM
a:

A Case has been filed against you with Dairy number © 9910110036082020 at NCLAT (New Delhi). For filing any document/reply in the case use this Security Code for searching the case in portal is : 20201029163208873 apd URL
is #
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National Company Law Appellate Tribunal R

| HOME CHAMGE PASEWORD EDIT PROFILE INCIDENT REPORT LOGOUT |

ClEEe o # UPLOAD DOCUMENTS SECTION

Appellant/Petitioner Corner
Enter Security Code® Enter Security Code Enter Filing Number* Enter Filing Number @

Respondent Corner

My Account
e-filing@nclat.gov.in Man, Oct 26, 12:57 PM (2 days ago) Sp :

L fome =

A Case has been filed against you with| Dairy number : 9910110035552020 Iat MNCLAT (Mew Delhi). For filing any document/reply in the case use this Security Code
for searching the case in portal is | 20201026124957807 ahd URLis #

=% UPLOAD DOCUMENTS SECTION

Enter Security Code* | 20201026124957807] | Enter Filing Number* 9910110035952020 | Search |

+ CHOOSE YOUR CORRESPONDING DETAILS

Upload Document

Mo data available

Enter security code and

Add Advocate filing number spondent Name m




L R S are

National Company Law Appellate Tribunal R
HOME | CHAMGE PASSWORD EDIT PROFILE | INCIDEMT RE

== UPLOAD DOCUMENTS SECTION

Enter Security Code* Enter Security Code Enter Filing Number* Enter Filing Number

+ CHOOSE YOUR CORRESPONDING DETAILS

UploadDocment |~ ivorte | il N |~ ResponieName | oble ||

click to upload Add Advocate 9910110035952020 Biztech 9312886611

2

g 55

Welcome: pksingh

Appellant/Petitioner Corner v

Respondent Corner

My Account

Logout

Clickon Upload

to add reply




Respondent > Additional Document Filing

ety et fafe srdter sfaeeor Enter case number

National Company Law Appellate Tribunal and click on Search
HOME PE

g w0

Welcome: pksingh Search Case By:* ® Case No Wise

Appellant/Petitioner Corner v Case Type:” Company Appeal(AT) . CaseNo” 34 Location® New Delhi Case Year:" 2019 v
wspoden comer

* Document Upload
% CHOOSE YOUR CASES

> Document Upload/Add Advocate

a [ata not found. Backlog data entry need giay proceed by clicking the "Continues

* Interlocutory Application
If meta data details are

> Refiling Click on Respondent there in the system >

Corner>Clickon case details will be

Document Upload shown else Click on
Continue and proceed

Case Type:” Case No:* 16 Location®

2020 v

=#= CHOOSE YOUR CASES

Sr. No Reg.No. Date of Filing Case Title Select

1 9910110035782020 20201013 Sudo Automobiles Vs. Click To Upload I




Sune »¥

Ut Bt fafe srdter srfaeor Verify case details
National Company Law Appellate Tribunal and Clickon Save

AHOME ‘ CHANGE a nd N ext
Add Party Upload Document

BASIC DETAILS

Your Main Case Details

Reference No : -

. *
O New Delhi il [jane hipe Company Appeal(AT) v
Case No* 45 Case Year* 2019 i

Save And Next
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a8 National Company Law Appellate Tribunal ) )

| HOME CHANGE PASEWORD EDIT PROFILE INCIDENT REPORT LOGOUT |

Add Party Upload Docoment

Reference No : - 9910110057472020 Selectrole and

Select Mode ® Company O Others provide details and
click on Submit

. . .
Select Role in Main Case Select Role -

Company Name*

Respondent
Any Other
E-mail Id of Authorized Person/Company™ [ ' Mobile Number of Authorized

Apthorized E-masl Id Mobile Number
Person/Company™

o
+PARTY'S LIST

5. No. Name Mobhile No E-muail Action
1 Bombay Mills Pvt Ltd 9312886611 karansharma033 @ gmail com m




= Selectthe
document filed by,

vellate Tribunal

Clickon Nextand
proceed

‘ HOME

CHANGE PASSWO

document type and
upload.
Click on Submit

W D4l

Reference No : - 9910110057472020

Document Filed By*

Select file*

+ UPLOADED DOCUMENT'S LIST

Choose File | No file chosen

addPaty | Uptoad Docomen

Add Document

v Document Type*

Number of pages®

-- Docoment Type — v

Affidavits

Annexure
Any-Other-Document
Evidence
Proof-of-Service
Reply

Vakaltnama

+ UPLOADED DOCUMENT'S LIST

No. of Pages. Document Type
Affidavits

0010110035012020-1593915206 Defect note pdf

View Dielete




My Account



My Account > My Cases / Submitted Documents

Digita! (maiar

P Tn Lo

National Company Lay o wen w1t

‘*‘1“ -

HOME | CHAMGE PASSWORD EDNT PROFILE INCIDENT REPORT | LOGOUT

s o

Clickon My Account > My Cases
View all appeals/applications/contempt Payment (Offline) >
cases submitted through your efiling

. account

Respondent Corner s Case Type Wise Case Details

Welcome: pksingh

Appellant/Petitioner Corner

Restoration Application, 5 -
Contempt Case(AT),5 —
Compensation Application, & ——4

Restoration Application ~ B4

® My Account Review Application

Companies Act

> My Cases [N Interlocutory Application, 45 —
Competition Act 2002
~ Company Appezl(AT). 38

_ IBC 2016 . /o
> Appeal Competition Appeal(AT), 28 - Company Appeal(AT){Ins), 14

Competition Act 2002

> Interlocutory Application @ Restoration Application @ Review Application

Companies Act 23

: . @ Contempt Case(AT) @ Compensation Application
* Compensation CI|Ck on My Account > SmelttEd 9 Interlocutory Application [ ] Competition Appeal(AT)
Application Documents @ Company Appeal(AT)(Ins) @ Company Appeal(AT)

> Review Application View all documents submitted through

your e-filing account
* Restoration Application

* Contempt Cases

~ Sec53(B), 29
.y

* W Submitted Documents



Transaction History

R S S g @ww

National Company Law Appellate Tribunal o ——

HOME CHAMGE PASEWORD EDIT PROFILE INCIDENT REPORT LOGOUT

Transaction History

St

Welcome: pksingh

Search: | |
Appellant/Petitioner Corner w
Y — Txn Id Amount Txn Status Payment Mode View Receipt
Clickon My Account > : :
. Yy : 3000 Rs SUCCESS Offline @ View Recaipt
L e Transaction History
i i i 1000 Rs SUCCESS Offline .
» My Cases B View receipts for all efiled @ View Receipt
cases
% Submitted Documents 70070192020 289896 Rs SUCCESS Offline @ View Receipt
% Transaction History 9910110036002020 1000050070162020 1000 Rs SUCCESS Offline @ View Receipt
O L ut .
Lo 5 9910110035952020 1000050070172020 | 1200000 Rs SUCCESS Offline @ View Recaipt

Showing 1 to 5 of 201 entries Previous n 2034 5 41| Next




View Draft Cases and e-filed
Cases (Shortcut links)



Draft Cases

st e e st siiasor e
National Company Law Appellate Tribunal e o

| HOME CHANGE PASSWORD EDIT PROFILE INCIDENT REPORT LOGOUT |

Fwng »

Welcome: pksingh

Payment [Ont==-} » 151 Payment (Offline) > 157 E-Filed Cases > 6 1A-Filed >

-
Click on Draft Cases to
view all cases that have
are in draft andfor
which efiling is foiais
Review Application I incomplete Compensation Application, 6 ——4

Companies Act -

Appellant/Petitioner Corner

Case Type Wise Case Details

Respondent Corner

Restoration Application -

- bd

My Account

> My Cases [N Interlocutory Application, 4

Search case using case
Cases In Draft tile/appellant
e name/efiling reference

Reference No | | Case Title 4| Pet. Name 4| Res.name number

Show ~ antries

9910110057482020  Jaipur Mills Pvt Ltd Vs. Handicraft Works Jaipur Mills Pvt Ltd Handicraft Works Q

Showing 1to 1 of 1 entries (filtered from 239 total entries)

‘ Cases In Draft

Show w  entries

Search: | l9910110057452020 ‘

Reference No i | Case Title 4| Pet. Name 4| Res. name

9910110057482020  Jaipur Mills Pvt Ltd Vs. Handicraft Works Jaipur Mills Pt Lid Handicraft Works Q

Showing 1to 1 of 1 entries (filtered from 239 total entries) Previous - Mext



Efiled Cases

g Fer fAfe srdte sferetor Click on E-filed Cases @f&

National Company Law Appellate Tribunal to view all cases for s o v
which efiling is CHANGE PASSWORD

Diipiea lmaliar

P T Lomgear

EDIT PROFILE

INCIDENT REPORT LOGOUT |

complete

Welcome: pksingh
Draft Cases » Payment {Onlu._, E-Filed Cases »

] 1A Filed >

AppellantfPetitioner Corner

Respondent Corner Act Wise Case Details Case Type Wise Case Details
Restoration Application - E?rilzg?ntlijctlnc g.gg{g%atiﬁoniﬁ q B4
My Account Review Application I Compensation Application, § — 4
Companies Act -

> My Cases [N

Interlocutory Application, 45 —

Cases E-Filed

~ | entries Chjections

All documents marked
Filing No L : defective are shownin
Petitioner ObJeCtlon tab

0000000033/1 Pearson Pearson Pamon Pt Itd
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